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MOTION RE: REPORT ON MID-
TERM APPRAISAL OF THIRD FIVE
YEAR PLAN

The Minister of Planning (Shri B. R.
Bhagat): Sir, 1 move:

“That the ‘Report on the Mid-
term Appraisal of the Third Five
Year Plan’, laid on the Table of
the House on the 26th November,

1963, be taken into consideration.”

Shri Tyagi (Dehra Dun): May I
make a request to you that the
Ministers concerned with this subject
may be summoned? There is no use
commenting on the report as those
Ministers are not here. Of course, the
hon. Minister is actually in charge of
this subject but he is also holding
another man’s baby. But then some
Ministers who are concerned with the
Plan must be present.

Mr. Speaker: At the same time he
has said two contradictory things. He
says that the other Ministers must be
called and then he also says that the
Minister who is now on his legs is in
charge of the subject now. If that is
so. then he is responsible.

Shri Tyagi: The question of agricul-
ture and other things will come.

Mr. Speaker: The Minister of State
in the Ministry of Food and Agricul-
ture is also present, whose love-
birds have been lost! (Interruption).

Shri Warior (Trichur): The spirit
behind his request is well understood:
the senior Minister of Planning may

be also present.

Shri B. R. Bhagat: I think my col-
leagues will all come in due course
because they did not know that it will
come so soon. As I was saying, the
appraisal of the third Five Year Plan
has been undertaken by the Planning
Commission with the object of identi-
fying those elements in policy and the
implementation which required a spe-
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cia]l attention, so that greater pro-
gress can be achieved over the re-
maining period of the Plan.

There is another significant point
in the joumney of progress. To-
day, we are not only through the mid-
term of the thirg Five Year Plan but
also the mid-point had been reached
in the 25-year period of planning,
1950 to 1975. Since we started in
1950, this is the mid-term of that
period. We had given a picture of
our country and the society that we
want to bring about and the economy
that has to emerge as a result of
planned development of the country.
It had also become necessary to se-
cure as clear an jdea as possible now
of the base from which the fourth
Plan was like]ly to commence in order
to determine the advance action re-
quireq for the fourth Plan. The
third Plan consciously embodies pro-
grammes extending in some sectors
beyond the five-year period. It look-
ed, for example, upon plans in indus-
try, transport, technical education and
scientific research as an integrated
whole and as a kind of continuum.
Therefore, on this occasion the accent
is on assessment of results of locat-
ing deficiencies and finding ways of
securing more effective and success-
ful implementation. That has beem
the main burden of this appraisal.

The Planning Commission had been
engaged in this task for several months
and had been in continuous consulta-
tion with the departments of the Cen-
tral Ministries and the State Gov-
ernments. On the basis of the infor-
mation obtained {from time to time
and qiscussiong with their represen-
tatives and detailed examinations
within the Commission itself, an ob-
jective assessment of the progress and
possibilities of development in the
third Plan period has been made. These
findings were thereafter placed be-
fore the Nationa] Development Coun-
cil, which met in the first week or
early second week of November. The
National Development Council, after
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deliberating over this matter, issued
a statement which, together with the
appraisal document, forms part of
the papers that had been laid before
the House.

As was expecteq of a document of
this kind, the appraisal report has
aroused widespread publicity and a
good deal of comments and criticism,
some restrained and some quite pessi-
mestic, have been voiced. I think in
a sense the gbjective of undertaking
this task has been partially fulfilled
because so much public attention has
been drawn and interest has been
aroused' which augurs very well for
the successful implementation of the
plan in the coming years. Without
‘n any way wishing to gloss over the
shortcomings which are quite dis-
«concerting or tp encourage compla-
cency, it seems to me that most of us
are apt to think of the short-falls only
and not of the progress which has
been achieved. In the circumstances,
1 hope, Sir, the House will bear with
me if I were to state the main find-
ings of the appraisal document as
we read them.

Firstly, over the past two years or
so, the plan effort has been larger and
more broad-based than before, T}}e
advances made in several branches of
industry, including steel, machine-
building, coal, power and trausport
are substantial, though not near to the
targeted quantity for steel and have
helped strengthen the economy. In
spite of the set-back in the growth
of national income, it has been possi-
ble, especially for the Centre, to
mobilise in the context of the emer-
gency much larger resources than
could be contemplated earlier. It is
no small achievement that the pro-
grammes of development have been
carried forward despite the strain im-
posed by the mounting defence needs
in the wake of the Chinese aggres-
sion.

Thirdly, except for marginal devia-
tions in a few States, expenditure for
the various sectors of the Plan has
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followed fairly closely the pattern en-
visaged for the first three years, It is
reckoned that over the five-year
period as a whole, considering the
actual pace of development in dif-
ferent sectors, outlay in the public
sector, subject to availability of re-
sources, might be close to Rs. 8000
crores, somewhat in excess of the fin-
ancia] limit of Rs. 7500 crores as en-
visaged in the third Plan. So, that
much of more investment capacity has
been created.

During the first two years of the
Plan, seasonal conditions were un-
favourable and the actua] levels of
production of foodgrains and other
crops did not come up to expectations.
There is mo gainsaying that but for
the investments in the agricultural
scctor creating additional potential,
the level of production might well
have been lower. It is alsp notewor-
thy that as compared to the second
Plan period, the amplitude of fluctua-
tiong in the downward directions due
to the adverse weather conditions has
been somewhat reduced. Taking in-
to account the special effort now being
made to increase agricultura] produc-
tivity, it seems reasonable to expect
that with favourable seasonal condi-
tions, there could well be a sizeable
increase in the agricultural output
during the remaining years. A likely
shortfall of three to five million tons
in the output of foodgrains, though
serious enough, may not be alarming.
The shortfal] in respect of crops like
cotton and oilseeds has to be read
against attainment of the estimates
in production of jute, sugarcane, rub-
ber, coffee, tea and tobacco.

Coming to the industrial sector,
targets of capacity and production in
respect of several industries such as
industrial machinery, agricultural
machinery and implements, electrical
transformers, motors and conductors,
drugs and pharmaceuticals and sugar,
etc, are likely to be achieved. The
performance in respect of some key
industries is expected to fall short of
the planned targets to a limited ex-
tent such ag; of machine tools, alumi-
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nium, coal and iron, but more consi-
derably of fertilisers and steel, due to
the delay in obtaining foreign ex-
change.

There are other sectors where we
have gone a little ahead of the sche-
duled planned, i.c. in respect of rail-
ways, road development, shipping,
pcwer, education and health program-
mes. The planneq target will be ex-
ceeded in respect of these things. The
shortage of coal, power, and transport
which were causing serious concern
til] last year, as the House is very
well aware, has now cased and the
imbalances in the vita] sectors of the
economy are expected to be corrected
by the end of the Plan period, al-
though at 3 somewhat lower equili-
brium point.

Let ug come to the reasons for the
shortfall as have been indicated in
the appraisal document. Broadly
these are: (1) adverse weather con-
ditions and inadequate administrative
co-ordination in the agricultural sec-
tor.

Shri Tyagi: We must congratulate
you on thig confession!

Shri Warior: Why do you club them
together? One is natural and the
other is unnatural. (Interruptions).

Shri B. R. Bhagat: (2) Inadequate
advance planning and samewhat op-
timistic programming of the schedules
of implementation of some industries
in the public sector. The private
sector glso has jagged behind due to
delay in obtaining foreign exchange
resources and arranging quick utilisa-
tion of foreign exchange commit-
ments on account of procedural for-
malities. This has been also a con-
tributing factor. Then again, it has
to be recognised that even with more
favourable conditions, the period of
gestation and fruition of some pro-
jects and programmes would be a
little longer than what was visualised
at the time of the formulation of the
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Plan. That has been the main cause
of the non-realisation of targets in
many industria] sectors, because the
fruits of the projects instead of be-
ing available for utilisation in the
third Plan will be available now in
the first two years of the next Plan.

Shri Surendranath Dwivedy (Ken-
drapara): Let us hope so.

Shri Tyagi: Will the Minister get
copies of his speech circulated tomor-
row?

Shri B. R, Bhagat: Let me first com-
plete my speech.

Now the question arises as to what
action we are going to take to meet
this situation. I must confess that
since the appraisal document was pre-
pared and since the National Deve-
lopment Council met and took deci-
sion over it, and now when the House
i5 giscussing it, the time spent has
been short and therefore, all actions
could not be taken. But certa‘n'y
Government hag been alive to it a
it has taken certain steps to meet
the situation. Broadly these are as
follows. So far ag agriculture js con-
cerned—because there has been the
most significant shortfal] there—an
Agricultural Production Board has
been formed with a view to take
speedy and coordinated action in re-
garq to the agricultural programmes.
As a result of the deliberations of a
working group of Ministers concrete
recommendations have been forward-
ed to the State Governments about
strengthening and streamlining the

the agricultural operations down to

the level of the villages.

Then, it was found that que to the
non-implementation of the land re-
forms bottle-necks have been created
and they are coming in the way of
agricultural production. A Commit-
tee has been formed with the Home
Minister as the Chairman and some
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of the Chief Ministers to take action
in regard- to this.

An Hon. Member:
tees after committees.

Set up commit-

Shri B, R. Bhagat: At present the
Planning Commission is engaged in
discussions with the State Govern-
meats. ... .. (Interruption),

Mr, Speaker: While on the one side
there is a complaint that committees
after committees are being set up and
no action is being taken, on the other
side it is all action, no consultation
and no patience to hear even the hon.
Minister.

Shri B, R. Bhagat:
committees for gaction.

These are all

Shri Surendranath Dwivedy: The
appointment of a Committee is also
an action.

Shri B. R. Bhagat: At present we
are engaged in discussions with the
State Governments in regard to their
annual plans--the next year’s plan—
and in that we are going into each
programme for agricultural develop-
ment, particularly in respect of minor
irrigation, soil conservation and pro-
vision of fertilisers so that al] feccili-
ties to the farmers should be provid-
ed and in the shortest period thcre
should be a commensurate increase
in the agricultural production. The
emphasis is on the quickest results
and the line of action to be taken
which could be co-ordinated and in-
tegrated at the district ang village
level so that the impact of agricul-
tural production should be there even
if add‘tional resources are to be found
to meet these programmes and also
additional programmes that will come
up. The programme has got to be
extended. We are engaged in these
detailed discussions, and in every
State Plan we are trying to sce that
this deficiency is made up so that agri-
cultural production should go up in
the shortest possible time,
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Then, on the industrial side, .we
have found that because of the defi-
ciency of technica] personnel, because
of shortage of technica] organisations
and consequent delay in project
studies and framing of designs, even
the formulation of projects has taken
a longer period—we call it the ‘gesta-
tion period’—and the project estimates
have also been faulty. The imme-
diate step that we have taken is that
in each department and in each public
undertking the technical organisation
is being strengtheneq so as to avoid
delay in the formulation of the pro-
jects ang their completion. Also, we
have appointed 3 committee to review
the procedura] delays. We have ask-
ed them to quickly go into this mat-
ter so that any delay in the matter
of licensing ang planning of industrial
programmes may bhe avoided. We
have also embarked upon a program-
me of import substitution because we
have found that some of the agricul-
tural commodities like cotton which
are raw materialg for our industriai
production have to be grown quickly.
Thereby we can save a good deal of
foreign exchange anq our programme
in regard to textiles will not suffer.
Somet'mes for want of a small com-
ponent the whole programme may lag
behind. For want of proper designs
for machinery the whole programme
may lag behind. Efficient action has
got to be taken in respect of all this.
Therefore, all these conmected pro-
blems are being tackled in a speedy
manner.

Sir, the House is aware of the steps
taken by the Minister of Finance for
improving the climate of investment.
The M'nistry of Finance has also been
negotiating with the Consortium and
lending countries for the removal of
procedural delays in the utilisation
of foreign exchange and it is very
much to be hoped that their co-opera-
tion will be forthcoming, It has been
founq that whatever foreign exchange
has been committed is not being uti-
lised to that extent que to procedural
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delays. Now they are trying to re-
move those delays.

Another important development in
the wake of the Mid-Term Appraisal
has been the acceptance of the need
to take advance action—this is very
important—particularly in respect of
projects with long gestation period so
that their benefits may be realised in
the early years of the Fouth Plan.
Unless we take action from now, Sir.
all these projects might be delayed
even in the Fourth Plan. Since
planning is a continuous process
we have to concentrate attention on
al] these points, and in this respect
advance action in respect of al] these
projects is very essential Concrete
proposals for centra] projects are
being framed and the matter is also
being discussed with the States repr-
esentatives along with their annual
Plan. But as to how far we can
undertake advance commitements will
depend on the promise of foreign
.exchange assistance,

Now Sir thig the picture. Let me
summarise for the House the Appra-
isa] Report, If I may sum up, the
Appraisal Report which has been
placed before the House, has sought
to presemnt a true picture frankly and
without any reserve (Interruption).
The achievements have been indicat-
ed and the shortfalls have ben
underlined. A great dea] has been
done to broaden the base of develop-
ment, strengthen the industrial and
economic structure and create subs-
tantial capacities whose full effects
wil] be realised only in the future.
There are of course dark patches too
and light of criticism has been focuss-
ed on them as well. The performance
in the first two years of the Third
Plan is much below the levels that
we regard satisfactory. In agricul-
ture there has been a setback. But
we believe that the setback will prove
temporary in character. The targets
which are modest in terms of the
needg of the economy can still be rea-
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lised, at any rate substantially it all-
out national efforts are made. And
in galvanising and in hamessing the
nation’s efforts, the Planning Comis-
sion and the Government look up—
and I think here the importance of
the House comes in—tg constructive
suggestions from the House. We are
al} looking forward to the construc-
tive suggestions from this hon. House.
Let me gssure you, Sir, that we are
in earnest to profit by the delibera-
tions here. We have to make good,
we can do so, and it will be no use
giving in to despondency ang despair.

It is to be hoped that the discussion

in the House will give 3 positive lead
to the nation in achieving the targets
set in the Plan and in making up
for the shortcomings which have been
pointed out in the appraisal report. 1
cannot do better than to ccnclude by
quoting from the address of our wor-
thy Prime Minister in the last ses-
sion of the National Development
Council. He said:

“This is a testing time for us,
this period, and if we fail jn mak-
ing good, it is not we that fail
but failure js spread out in many
directions. On the other hand,
if we succeed that will be a re-

markable thing that we have.
functioning as we do.”
With these words, Sir, 1 move that

the report be taken into consideration.

Mr, Speaker: Motion moved:
“That the ‘Report on the Mid-
term Appraisa] of the Third Five
Year Plan’, laid on the Table of
the House on the 26th November,
1963, be taken into consideration”™.

Shri M. R. Masani (Rajkot): Mr.
Spedker, Sir, the objectives of the
Third Plan as stated in the document
were unexceptionable. They were,
broadly, more savings and investment;
secondly, greater production and pro-
ductivity; and, thirdly, more exports.
Unfortunately, Sir, the document that
has been circulated to us and to which
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the hon. Minister has referred, which
as he said is an honest document and
on which 1 comgratulate the Minis-
ter, shows that the results are eatire-
ly different from what had been hop-
«d. Even if the admission of failures
is ‘ambiguously worded’ as has been
complained of in the Press even if
the attempt is made to ‘wrap up un-
pleasant facts in verbiage and equi-
vocation’, the fact remains that the
picture is one of dismal failure. It
is not that there are disappointing
patches as the Minister just said.
The whole picture is dark ang with-
out almost any redeeming patch.

In fact, it is the kind of picture
which no Government should bring
before Parliament without accom-
panying it with its own resignation.
It is a picture of object defeat, as ab-
ject as the defeat on the NEFA front
sustained by this Government last
vear.

Now, let me say that thig is a fair
summary of what the document it-
self says and I shall quote or refer
because time does not permit quot-
ing, the admissions in the document
itself. On page 1, it says:

“It has been a period of slow
economic growth. The increase
in wnational income has been of
the order of 5 per cent in 2}
years.”

That is, a per cent per year, as oppos-
ed to what was hoped for, 6 per cent,
one-third of the rate of growth ex-
pected to be achieved, And when it is
recalled that our rate of population
increase is more than 2 per cent,
this means an absolute deficit, going
back, not even keeping abreast.
The Prime Minister often says we
run hard but we do not move because
the population increase takes up
this increased wealth. But we are
not any longer doing cven that; we
are moving backwards, insteated of
running fast. On foodgrains, the docu-
ment says on pages 7-8:

“It was of the order of 1775
million tons in 1962-63 as com-
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pared to 79'79 million
1960-61 and 1961-62",

tons in

In other words, there is a drop, go-
ing backwards, The present indicat-
ion, they say on page 19, is:

“There may be a shortfall of
the order of 3.5 million tons in
the output of foodgrains.”

Industrial production does not show
a much better picture. This is what
it says:

“Industrial producation in-
creased by 6.5 per cent and 8 per
cent in thte first two years of
the Thirdq Five Year Plan.”

Once again, it js clear that these
increases are not in consonance with
the rise of anything like 11 per cent
per annum anticipated in the Third
Plan document,

“In some sectors”—I am quot-
ing from page 21— performance
ig likely to fall short of Plan
targets to a limited extent, as for
instance, in machine tools, alumi-
nium ' cloth, coal anq iron ore.
On the other hand, there are cer-
tain crucia] projects like fertili-
sers or establishment of a fourth
steel plant in the public sector,
where the lag ig not only likely
10 be considerable but also, in
the present circumstances, unavoi-
dable.”

Then, on page 47:

“Shortfalls in production are
expected in the case of steel, tea,
oilseeds and cotton.”

On page 75, it says:

“A major assumption in formula-
ting the Thirq Plan programme
for agricultural production was
that consumption of chemical
fertilisers would be consideratly
stepped up....it is clear that the
level of availability of nitroge-
nous fertilisers at the end of the
Plan period will fal] short of the
original targets.” °



3297 Motion re:

[Shri M, R. Masani]
On steel it says on page 125:

“Against the target of 6'8 mil-
lion tons of finished steel, it is
anticipated that the output would
be of the order of 5°8 million tons
in 1965-66.”

On aluminium on page 126:

“Against the capacity target of
87,500 tons the capacity available
by the end of the Third Plan
period is likely to be about 68,000
tons.”

On machine tools on page 127 it
says:

“Against the target of Rs 30
crores of machine tools envi-
saged in the Plan, the output is
now expected to be about Rs. 25
crores.”

I could go on quoting like this for
one whole hour. If you turn page
after page, as I said, you find not one
redeeming picture, not one encourag-
ing conclusion. It is the same about
power, the same about industrial
share values and small savings. Com-
ing to employment, on page 53 it
says:

“Taking a view of the additio-
nal employment to be generated
during 1961—66, it does appear
that in the first two years at any
rate, employment has been some-
what below expectations....The
conclusion given above is reinforc-
ed by the increase in the number
of persons on the live registers of
employment exchanges....”

There are only two things that
have increased during the Third Plan
and they are welcome to take credit
for them, and those two things are
prices and taxes.

Shri Tyagi: Who should bc proud
for it?
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Shri M, R. Masani: They should be
proud of it because they inflicted
further burdens on the people. They
are welcome to take pride, if they
want to.

On prices, it is said on pages 10 and
11:

“If one takes the period of
nearly two and a half years since
the commencement of the Third
Plan, the increase in the general
price index would work out to
about 7 per cent.”

On taxation, on pages 1 and 2, they
admit:

“Against a target of additional
taxation of Rs. 1,750 crores,
during the first three years of the
Plan, Central and State Govern-
ments have undertaken taxation
yielding about Rs. 2,400 crores
over the Plan period.”

So, the only two achievements that
they have are rising prices and in-
creased taxes. Against that, there is
failure on every aspect of the econo-
mic front.

I would, therefore, say that this
document of rcappraisal is an honest
document on which I congratulate the
Minister and the officials who have
been preparing it. Thank goodness,
we are at least allowed to know the
facts. I would say that this docu-
ment represents a summary of 910
days, because that is the period it
covers, of wishful thinking, wasteful
spending, excessive intervention,
rigjd regimentation, dated dogmas
and deepening discontent throughout
the country.

As 1 said, any self-respecting gov-
ernment which presented this docu-
ment should have the courtesy to
tender its resignation simultaneously
to this Parliament.

The conclusion to which I come is
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that this Plan must be scrapped. There
is nothing in this Plan that is worth
preserving or maintaining. The whole
thing is wrong-minded. The whole
aproach 'has been wrong, and it is not
a mater only of implementation, It is
a very easy excuse to say that our
Plans are good but the implementa-
tion is defective. I would only invite
their attention to an effective cartoon
in a Delhi paper two days ago on this
subject. I refer them to my speech
last August during the motion of non-
confidence when I said that it is be-
cause the plans are defective, imple-
mentation is not possible. There is
nothing wrong with the honest offi-
cials whom you ask to implement
your plans. It is because your plans
are wrong-minded, because your
plans do not take into account human
nature, because your plans are against
economic realities, and economic laws,
that they are bound to fail, however
honestly and well they are imple-
mented.

Now, even the most wooden people
seem to have something penetrate
into them and I am very glad to say
that in the last few weeks both the
Prime Minister and the Finance Mi-
nister have been making occasional
statements that show the first glimp-
ses of economic realism. The Prime
Minister has made three or four inte-
lligent statements in the last couple
of months, a somewhat unusually high
ratio. He said at the Seminar at the
Ind‘a International Centre on 22nd
September that big plants are all
very well but it is the villages which
need attention and that when there
is no drinking water in the villages.
to talk of big plans is rather idle. I
was glad to read this because only
last August I said the same thing from
the same benches when the Prime Mi-
nister said “I did not think intelligent
men like Masani did not favour prio-
rity for steel plants.” I am very glad
that some sense of priority has come
at least even to this gentlemen oppo-
site. Shri Nehru also said that the
Planning Commission has developed
into something which he had not in-
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tended. He said it had become a
huge bureaucratic organisation and
went on to say that it has all the
departments of government almost
duplicated there.

Indeed, we from these benches have
made this criticism that the National
Planning Commission has no place
in a democracy and that this Moscow
Gostplan transplanted on our terri-
tory belongs to a Communist dictator-
ship and that if you have a Moscow
Gostplan in India then you are set-
ting up a paralle]l government to the
Parliamentary government and to a
cabinet responsible to Parliament and
through it to the people. I am very
glad that the Prime Minister at last
has come down to earth and has seen
that the National Planning Commis-
sion is seking to duplicate the role of
Government. I am also glad that my
hon. friend, Shri Asoka Mehta, who
has become the Vice-Chairman of the
Planning Commission, has stressed
that the Planning Commission should
have only an advisory role and should
not become a parallel governmnt, It
is all very good that, though belate-
dly, these confessions and admissions
are being made.

Perhaps the most important of the
change of front is made on agricul-
ture. Let me quote the Prime Minister
at Jaipur in November. He said:

“Agriculture is the key and the
base of all progress—we dare not
be slack. If we fail in agriculture,
it does not matter what else we
have got.”

Not even steel, I presume,
about which we have been so ena-
moured all these years! This is
exactly what we have been saying.
Read the manifesto of the Swantre
Party. It also makes the charges that
the villages and the rural areas are
being neglected for the benefit of
grandiose plans, and now even Shri
Nehru has started talking about the
rural areas. But who has done all
this? It is the Prime Minister and his
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government which are responsible for
creating this National Planning Com-
mission as a parallel Government. It
is the Prime Minister and his govern-
ment who have been responsible for
neglecting the villages and diverting
their hard earned resources for these
white elephant steel plants when they
needed the resources badly for water,
fertiliser, seed and so on. Let us,
however, rejoice that, belatedly at
least, wisdom has dawned on them.
But while imitation is ga sincere
form of flattery and one is pleased to
hear these gentlemen mouthing slo-
gans lifted from the manifesto of my
Party) .. (interruption), the question
arises how sincere is this repentance,
how sincere is this awakening?

16 hrs.

Mr. Harold Wilson, the Labour lea-
der in Britain who is our counterpart
in that Parliament, said recently about
his Government something which is
very applicable here. He said, “Imi-
tation is the sincerest form of cal des-
peration. It is not only flattery but it is
also political desperation, This Govern-
ment knows that the country is turn-
ing against it. It knows that whatever
majority it may have in this House,
an inflated and unreal majority as I
have explained in the past, it is no
longer valid in the country.

This repentance has taken a long
time coming, But is it sincere? That
is what everyone wants to know, I
am quite prepared to keep an open
mind. I am quite preparcd to watch
and see¢ by action whether this repen-
tance is sincere. That is what the
people of India are going to do. They
are not going to be taken in by reso-
lutions. They will watch and see
whether these professions of priority
for villages, recasting the National
Planning Commission into the kind of
mould that we have been suggesting
all these years, that of a purely ex-
pert body of advisers, whether all this
is going to be done or not. There are
many issues by which they will judge.
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They will judge by the form in which
the Company Bills now before the
House will finally be passed. They
will judge by what happens to the
Seventeenth Amendment, whether
this piece of expropriation is persisted
in or abandoned. That is how the
peasants will judge. Finally, the peo-
ple of India will judge by the next
Budget. It is by these measures that
the sincerity of the hon. Prime Mi-
nister and his Finance Minister who
now talk the language of reason for
the first time will be judged.

It is often alleged that we are just
critical, that we have nothing to put
in the place of this plan. Let me sug-
gest an alternative approach. You
will say, “Supposing the Plan is to be
scrapped, what takes its place?” I am
prepared to make an alternative ap-
proach. The starting point of that
approach will be something said by
Gandhiji. Gandhiji once said:

“I. will give you a talisman.
Whenever you are in doubt, or
when the self becomes too much
with you, apply the following test.
Recall the face of the poorest and
weakest man whom you may
have seen, and ask yoursclf, if the
step you contemplate is going to
be of any use to him. Will he gain
anything by it? Will it restore him
to a control over his own life and
destiny "

Shri Tyagi:
Thank you.

This is most inspiring.

Shri M. R. Masani: [ appeal to
people here, many of whom have
deep regard for Gandhiji's teaching,
to recall these words and to test the
policy of their Government in day to
day action against this touchstone.

What are the realities? After 17
vears, if this had been the approach
of this Govrnment, would we be
where we are today? Would our per
capita income today be Rs, 333|- a
year, would the consumption of the
average man in India be Rs. 300/- a
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year, would large majority con-
sume less than Rs. 150|- a year?
Today, the lowest 10 per cent of our
population—I am going by official sta-
tistics, T am not following my hon.
friend, Dr. Lohia, I am following Shri
Nanda—according to  Government
figures, consume 275 naye Paise daily.
The highest 10 per cent, who are sup-
posed to be fabulously rich, consume
Rs. 1|-per day, and the highest 5 per
cent, against whom the hon. Finance
Minister has such venom with which
he spoke an hour ago, consume Rs.
2:37 per day. This is a measure of
our destitution and of our poverty.
And this is after 17 years of adminis-
fration by the followers of Mahatma
Gandhi!

Recently in a book published ab-
road, After Nehru Who? by Wells
Hangen the author has this to say:—

“India may boast a Parliament.
It also has the lowest standard
of living and the lowest per capita
income anywhere in non-Commu-
nist Asia outside Pakistan.”

Then, he goes on to say—

“Nehru often talks about India
having entered the bicycle age but
he does not often mention that it
will take a little over 400 years
at current rates of output to pro-
duce one bicycle for every one
living in India today.”

If this is the picture, are people
going to wait for the Fourth Plan and
for the Fifth Plan, as my hon. friends
opposite expect? The other day when
somebody asked a question as to when
something will be done, the hon. Mi-
nister got up and said, “At the end
of the Fifth Plan” and everyone lau-
ghed because he knew that he did
not mean a word of it. But who is
going to wait till the end of the Fifth
Plan?

I want to warn this Government and
this House that if they believe that
the people of India are going to starve
in silence and be exploited in silence
by this new vested interest, this new
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ruling class till the end of the Fifth
Plan, they are making a mistake. They
want change here and now. The peo-
ple want change here and now, They
are not going to stand this ‘pie in the
sky when you die’ business. They
demand an immediate return for their
hard work.

Our plans have chosen the slowest
possible method of advance, that is,
the State Capitalist method which
gives the lowest dividend. An average:
return of 0'5 per cent or ‘% per cent
on capital is no way of taking the
country faster to a higher standard of
living. Of all the paths open to us.
we have taken the slowest and the
lowest path.

Professor  Galbraith was a good
friend of our Prime Minister and his
Government. He was a planner; he
was a socialist; he was also the author
of The Affluent Society. But he got
cured after three years here, Let me
read from the last talk he gave in
this country. He talked to Bombay
University before taking a plane out
of this country. Read between the
lines of what he says and you find a
most damning condemnation of the
whole pattern on which we have em-
barked. He says:

“The purpose of economic ad-
vance is not investment and eco-
nomic growth. Rather it is the
ends that these things are meant
to serve, and that is improvement
in well-being and popular enjoy-
ment of life. This, the well-being
or enjoyment of life by the ave-
rage person. is the ultimate goal.
Moreover, a poor country must
make good on this promise with
considerable  promptness. The
basic comparison in human affairs
is always the present with the re-
cent past.”

Then, he says:—

“An undue emphasis on the rate-

of growth....”
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Rate of growth of steel, Sir—

“can lead, ang in important
cases has led, to undue emphasis
on current saving and on increase
of these savings through taxation.
As a result, in the name of in-
creasing output in the long run
there has been reduction in the
well-being of the average person
in the short run. This....”

says Professor Galbraith,
“can be dangerous policy.”

He had in mind what I said five
minutes ago, namely, that the people
will not wait for thi: (Interrup-
tion). They want justice here and
now.

What then is the remedy? I would
say that what we need to do is to
concentrate on producing the things
that the people need immediately.
What are thosc? They are, food,
clothing and shelter, the needs of life,
and some education for their child-
ren. I think, it is a fair summary of
what comes first, that is, food, cloth-
ing, shelter, the bare necessities of
life, daily comforts, and some educa-
tion.

Let us just take food and clothing
to understand what this means. A
learned professor of economics has
worked out—and people in the Plan-
ning Commission also have confirmed
this—that a man needs Rs. 30/- a
month or Rs. 360|- a year for the bare
needs of life, that is, nutrition Rs. 21
per month, clothing Rs. 3| per month
and shelter etc, everything, Rs. 6|-
per month totalling Rs. 30/- a month.
"This was worked out in a seminar by
a spokesman of the Planning Com-
mission. I accept it. I am not quar-
relling about figures now. It is a
miserable pittance. I do not think any
hon. Member would dream of living
on this for a day.

How is this to be secured? Modest
-as it is, can we get this? It means that
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today’s per capita income of Rs. 330|-
a year must be converted into the na-
tional minimum by 1975. 1f even after
15 years you want this Rs. 30/-a
month to be available to the avera-
ge man, today’s per capita or average
will have to be the bottom or the
minimum, In order to do that ourper
capita income will have to go up to
Rs. 540!- a year. In order to get Rs.
330|- or Rs. 360/- a year as the mini-
mum, the per capita income will have
to be Rs, 540|-. These are things work-
ed out in the Planning Commission
itself. It has also been estimated that
to get this per capita income of Rs.
540|- a year by 1975, we shall need
a rate of growth, not of this miserable
2 per cent which has ben put before
us, but of 7 to 8 per cent a year, even
more than the target which has not
been fulfilled. Now, Sir, 7 to 8 per
cenil a year is achicved in many coun-
tries. Japan has touched 20 per cent;
West Germany has touched it, and in
Nationalist China which I have visit-
ed it was 7'7 per cent in the last two
or three years. It can be done. But
how can it be done and by whom?
That is the question that really faces
us. If the Plan has to be scrapped,
how is it to be done otherwise and
by whom?

Coming to this concentration on
foodgrains and cloth, let us take an
example. The per capita consumption
of foodgrains in 1960-61 was 16-5 ozs.
This has to be raised to 23'1 ozs by
1975-76 to give what may be called
a decent nutritional minimum. This
involves the doubling of food produc-
tion in India from 80 million tons in
1960-61 to 160 million tons in 1975-76.
About cloth, today’s per capita con-
sumption is 15'8 yards. What is re-
quired in 1975-76 is 22'1 yards. Again,
it involves doubling of the production

. of cloth from 9 million yards today to

18 million yards in 1975-76. This .is
the first thing to double, more or less,
the quantity of foodgrains, cloth and
building materials which are needed
by our people for food, clothing and
shelter.
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The second thing is to provide gain-
ful employment to people so that
their hands are used productively,
8o that there is money in their poc-
kets, some purchasing power with
which to buy things. This is impor-
tant. I am not arguing fhumanism
here. With these hardeneq Marxists
opposite, humanism does not work.
But let me put it even from the point
of view of the rate of growth. Con-
sumption is important. Production is
certainly very important, but con-
sumption is also important. A starv-
ing man cannot produce. A certain
measure of nutrition is necessary be-
fore you can get a productive human
being to produce. So, quite apart
from humanism and decency, even
from the point of view of increasing
production, you want healthy, reason-
ably healthy able people. So, nutri-
tion has relation to production itself.
So long as the colossal under-utilisa-
tion of our man-power goes on, as it
is today, we cannot expect production
to go up. So, in some cases, consump-
tion is even anterior or prior to pro-
duction although by and large the
production has to precede consump-
tion.

Now, the implications of this are
that if you must maximise produc-
tion, the available resources have to
be utilised where the return is
highest. Every unit of production
must give the highest possible return.
And this can only be achieved where
production and investment can shift in
response to the needs of the consu-
mers, where common citizen can
indicate his needs for cloth, shelter and
other articles. So, we must keep pace
with the demand. This means the
sovereignty of the consumer, con-
sumer preference, which is economic
democracy going alongside of political
democracy,

This can only be done by ending the
State Capitalist, bureaucratic, mono-
polistic system that we discussed ear-
lier this afternoon. It can only be
done if the people can produce to
meet their own needs and are given

1642 (Ai) LSD—1.
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incentives and rewards for doing so.
Nothing short of a complete reversal
of the State Capitalist pattern will be
required. Otherwise, you stick at
your 0'5 per cent rate of return and
take this country to its ruin.

Maximising production, therefore,
means two things, first, a change in
the order of priorities. Our Chinese
Communist enemies, stupid ag they
are, have learnt at least that lesson.
About a year ago, Chou En-lai went
to the Chinese Communist Congress
and said: Scrap all this heavy indus-
trialisation. The new order of priori-
ties according to the Chinese Com-
munists, is (1) agriculture, (2) light
consumer goods industries and (3)
heavy and basic industries, This was
the Great Leap Backwards after the
Great Leap Forward which failed to
materialise. Even these Communists,
rigid as they are, the worst Stalinist
lot, have come to the senses on this
point at least. Why then are we
going ahead following the old Stali-
nist model which even the modern
Stalinists have discarded?

Secondly, it means a reversal to a
different allocation of the role of the
State and of the people. I have said
it before and I repeat it. We stand
for the State playing an active part-
in our economic life. We stand for a
mixed economy of free and State en-
terprise cooperating in serving, or
competing in the service of, the peo-
ple. There are legitimate spheres for
both. The appropriate sphere of the
State is to build the infra-structure,
the foundation for economic advance.
That is not a minor thing. It
means irrigation and water supply;
it means power; it means roads, trans-
port and communications of every
form; it also means education. And
finally, there is an essential minimum
regulation to stop anti-social practi-
ces. All this is the legitimate role
of the State as understood in civilised
society. But that is where the role
of the State stops. When the State
starts making pencillin, when it starts
making steel, it becomes an exploit-
ing element, and it sells pencillin and
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steel at a price which is many times
the cost-it takes to produce or import.

That is why Professor Galbraith, the
author of the Affluent Society, who
preaches State enterprise in America,
realises that in India something very
different is required. And this is what
he says in his book, which many of his
admirers forget.He says:

“In poor and all-governed socie-
ties, private goods mean comfort
and life itself. Food, clothing and
shelter, al] technically subject to
private purchase and sale, have
an urgency greater than any
public service with the possible
exception of the provision of law
and order.”,

I think, Sir, you will agree that
neither I nor any of my colleagues on
these Benches have ever put a
proposition ag extreme as this.
We have never said that, with the
possible exception of the police,
Government should do nothing else,
and only private enterprise should
give food, clothing and shelter to the
people. That is a very extreme posi-
tion for a planner and a socialist to
take. We take a very much more
modest position. But when a man
like this is driven to saying this, with
his experience of this country, we
have got to realise what realism
means.

Therefore, we shall have to change
this whole approach. If we want our
country to have a decent subsistence,
if we want our people to have ade-
quate food, clothing and shelter, this
Five Year Plan must be scrapped
completely.

This does not mean that you have
to abandon socialism. I said in August
that the socialist objective is one that
every human being would accept.
Who does not want g free, prosperous
and mare equal society? Of course,
we want it. But the State Capitalist
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path is the discarded nineteenth cen-
tury, out-moded path to get to social
justice. This is what socialists in one:
country after another have understood,
except our own socialists, So, I am not.
calling for a surrender of the socialist
objective.

Let me give an example. Only re--
cently in October, the German Social
Democratic Party, one of the strongest
in Europe, decided as follows, I am
reading from the New York Times of
October 7th. It says:

“The German Social Democratic
Party turned its back on ‘economic
planning’. A declaration of faith
in private enterprise was pro-
claimed by Socialist leaders at an
economic conference held by the
party in Essen.”

It further says:

‘“The Essen Conference....re-
presented another long step in the
evolution of German social demo-
cracy from a ‘class’ to a ‘people’s
party’....Socialist leaders began
the evolution five years ago by
scrapping the party’s Marxist
manifesto.”

So, let them not follow my pattern, let
them not follow the Swatantra pat-
tern. Let them follow the Western
socialist pattern, and we shall join in
that, because that kind of socialism
makes sense to us, not this Soviet-
obsessed, Stalinist pattern which has
been imported into our country from
Moscow.

President Kennedy was a great
favourite of our governmental leaders,
and we all admired him. Nobody
called him g reactionary.

Shri Raghunath Singh
Whom?

(Varanasi):

Shri M, R. Masani: President Ken-
nedy, whose loss We mourned only the
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other day. He made a speech, report-
ed in the Time magazine of Novem-
ber 29; it was made a few days before
his death. I am quoting him. He said:

“We have liberalized deprecia-
tion guidelines to grant more in-
dividual flexibility, reduced our
farm surpluses, reduced transpor-
tation taxes, established a private
corporation to manage our statel-
lite communication system, increas-
ed the role of American business
in the development of less deve-
loped countries, and proposed to
the Congress a sharp reduction in
corporate as well as personal in-
come-taxes and a major de-regu-
lation of transportation.”

Here was the great progressive Presi-
dent listing measures which my hon.
friends here will call capitalist. But
he was a true progressive. If we
want to admire Kennedy, let us at
least learn a little from him.

Now I come to my conclusion, Since
my return to the House in August, I
have become aware of a queer sense of
unreality about some of the discus-
sions and the atmosphere in this
House. Outside, in my constituency
and elsewhere, I find seething dis-
content, 1 find raging anger among the
common people, and the poorest of
them I am referring to. There is
widening cynicism and a lack of faith
in the honesty of purpose of this
Nehru Government. There is a sense
of desperation that they do not see
how they can escape from this mess.
Even the hope of an alternative gov-
ernment, of a change of government,
does not appear before their eyes.
This is something 1 deplore, because I
am a democrat to my finger-tips and
I do not want anything to happen
which is outside the scope of the Con-
stitution and parliamentary democracy.
But I am worried about it because I
see signs of this impatience with the
democratic process. People think of
short-cuts, desperate expedients.
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And when we came to this House,
what do we find here? An amazing
sense of smugness and self-compla-
cency. Months go by, years go by and
problems remain unsolved; but Minis-
ters stand before this House radiant
with self-satisfaction at their non-
achievements. Only yesterday we had
the spectacle of the Food Minister in-
dulging in such a performance.

The economic policies of this Gov-
ernment have failed as miserably as
their defence and foreign policies
crumbled last year in October and
November in NEFA. The patient
grows steadily worse; his health sub-
sides—he sinks. But the Chief Physi-
cian and his fellow-physicians gambol
about the country proclaiming the
soundness of the patient’s health and
their own magical curative powers.
The Chief Physician is surrounded by
sycophants who seek to transfer or
transmute his record of dismal failure
at home and abroad into a great end-
less triumphal parade.

This image of total composure may
be reassuring to the hon. gentlemen on
the Treasury Benches and those who
support them here. But I want to
ask: how long can they shut their eyes
to grim realities? How long can they
go on like this ignoring what the peo-
ple are feeling, for the people have
given through various manifestations
in the last six—eight months the ans-
wer? They can go on like this only
so long as the people remain drugged
by ignorance, drugged by the cult of
personality and drugged by absence of
knowledge, I can assure you, Sir,
and the House that this will not last
for long. Even illiterate people have
been known to rebel; even an illiterate
people’s patience comes to an end.
The people of India today are suffer-
ing; they are getting desperate. ‘The
mills of God grind slow but they grind
exceeding small’ And the wrath of
the people can be just as terrible as
God’s wrath,

Mr. Speaker: No Member is catch-
ing my eye!
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Shri Mahtab (Angul): In fact, I was
preparing myself to speak tomorow,
but on hearing the speech just preced-
ing mine, I felt tempted to speak just
now; otherwise, I am afraid the dis-
cussion may take a wrong turn,

I must congratulate the Government
on having published this report which
gives us a free and frank assessment
of the achievements or failures, what-
ever they may be, of the Five Year
Plan. We must not report that we
are in the midst of the Third Five
Year Plan.

16°24 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

We have known the results of the
First Plan, we have known the results
of the Second; now we are in the
midst of the Third, out of which
2} years have gone by and we are as-
sessing the report of the results in
.the meanwhile.

What can possibly be the object of
the Government in publishing this
report?  If they had wished, they
could have concealed the whole thing;
if they had wished, they could have
kept back the information which they
have published now, The only possible
object is that when the defects ara
made known to all, remedies will be
suggested to them and ways will be
found as to how to correct the
situation. Therefore, frankly enough
they have placed the entire report
before the House and the country, just
to know how the thing can be im-
proved, Therefore, all the criticism
made should be of a constructive
nature,

As is well known, the Plan is at-
tacked from both sides. One is the
basic attack that you heard just now.
There are many opinions, not only the
opinion of the Swatantra Party, but
also the orthodox Gandhian opinion.
According to that opinion, the Plan
should not have been drawn up on
these lines, but on other lines. That is
a basic attack on the Plan, That had
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considerable justification at the time
the Plan was first made. We are now in
the midst of the Plan, we cannot all
of a sudden go back and change the
whole process. That is not feasible.
It will not be g practical proposition.

I know that Vinobha Bhave in many
of his speeches has criticised this Plan
very vigorously, not from the so-called
capitalist point of view, but from the
Gandhian point of view. According to
him, the Plan should have been built
up from below, not from the top. He
has described this Plan as the percola-
ting plan. According to this Plan, the
total national income must go to a
certain limit so that the minimum in-
come of the people down below
would increase,

Shri Masani has quoted some
figures. As far as I know, the Pers-
pective Section of the Planning Com-
mission have come to this conclusion
that today according to the figures
available, although the average shows
that about Rs. 25 is the per capita in-
come per month, actually about 80
per cent of the people have less than
that. In order to reach Rs. 20 per capita
per month by 1975, the present nation-
al income has to be quadrupled. The
rate of growth should be about 12 per
cent. Considering the increase In
population, it will come to seven or
eight per cent only as was said just
now by Shri Masani. That being so,
how will that be possible, wherefrom
will the resources come? They are
discussing all these in the Perspective
Section,

Vinobha Bhave's point is that we
should not have began from the top,
but from the bottom. He has therefore
called it a percolating plan, and he
gave the example of pouring oil on
the head with the off chance of some
of it trickling down to the lower parts
of the body, I told him what I am
saying now, that it is all very good to
think of a thing from a distance, but
the plan has been discussed in Parlia-
ment and elsewhere many a time and
finalise in this shape. So at this stage
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to talk of other things seems to be
unreal, We are in the midst of this
Plan, let us think out how it can be
executed,

I carefully listened to Shri Masani
to know any alternative he would sug-
gest. The alternative he has suggest-
ed is this, that food production and
cloth production should be doubled.
That is also what is wanted, the re-
port says that, Let us double the pro-
duction, but how to do it, that is the
problem now. There is no dispule
about the point that agricultural pro-
duction and production of essential
consumer goods should be increased
considerably. All of us are agreed on
that, The report as presented shows
that these have not been achieved for
some reason or other. .In my opinion.
the reasons for the failure should have
been given in the report. In many
places they have given the reasons,
but in some they have not. There-
fore, let us try to find out the possible
reasons. We must consider this report
from the point of view of the facts
as they exist, not from mere wish.
Mere wish is not achievement, what-
ever we wish is not likely to be
achieved, because there are many
factors and we have to strike a balance
among them.

I would like to refer to some of the
foreign economists and their obser-
vationg on the Indian economy. We
are here talking about going too fast
in the direction of socialism, but in
an article appearing in the Economic
Review of the USA sometime, it is
said that whereas all the departments
at various levels in the USA control
20 per cent of the production, in India
not even 8 per cent is controlled by
Government.

Shri Masani: There is no licence and
control there,

Shri Mahtab: That is to say the
Indian economy is less responsive to
Government control than in USA,
that is their opinion,
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Prof, Galbraith, before he became
Ambassador in India in 1959, said that
the most uncontrolled economy was
that of India.

Shri M. R, Masani:
better now.

He has learnt

Shri Mahtab: Maybe, he had learnt
since then. He said that the least
controlled economy in the worlq is
that of India. As far as I can remem-
ber, according to Prof. Galbraith,
there js the smallish public sector at
the top which is mnothing but func-
tioning anarchy. According to that
opinion, India is not going too fast
toward; socialism. There is an opi-
vion in India that we must go fas-
ter. I suggest that the report present-
ed to us should not be considered
very much from the point of view of
party-slogans because it is after all
a national Plan.

Shri Ranga (Chittoor): No, no.

Shri Mahtab: By and large, Par-
liament has approved of the ’lan and
we are in the midst of that Plan.
There is no doubt that till suitable
and efficient machinery ig devised by
Government, it will be better if dis-
tribution of goods, particularly of
essential commodities is left in the
hands of private businessmen. [ was
present in Calcutta on that they when
suddenly the price of rice went up
to Rs. 52 and I got the information in
the Govemment hostel where I was
staying that looting was taking place
in many parts of Calcutta and I
went round to find what happened.
Most surprisingly, the price came
down to Rs. 35 after Jooting. There
is something wrong somewhere. We
are comparing our business people
and industrialists with those of wes-
tern countries of today. My observa-
tion is that business people of India
today like the business people of the
19th century of the western countries.

Shri Ranga:

Shri Mahtab:
not ignore these

Our Ministers also.

Maybe. We should
things, We must



3317 Motion re:

[Shri Mahtab]

consider this in a constructive manner
and offer criticism in that spirit. The
report presented should not be taken
lightly. No attempt shoulgd be made
to explain it away as if nothing has
happened. It clearly says that our
income has not gone up as expected.
We expected the national income to
grow at the rate of five per cent. But
in the last two and half years it has
gone up at the rate of only 2.5 per
cent. But prices have gone up consi-
derably. The Rs. 20 national mini-
mum to be obtained by 1975 which I
mentioned just now js at the rate of
the prices prevailing in 1960-61. While
the tota] nationg] income has not
grown as anticipated, prices have gone
up. That means today the general
population is poorer than in the beg-
inning of the Third Plan. The effect
must be felt by everybody. It is not
a small matter. Al] of us should see
how the situation could be improved
and how the rate of growth could be
increased. The report suggests that our
attention should be focussed on agri-
cultura] production

Shri U. M. Trivedi (Mandsaur):
Take more people into confidence.

Shri Mahtab: If confidence can-
not be created in free discussions here
in Parliament, I do not know how
that can be created in private meet-
ings elsewhere. Let us consider
things here and create confidence
here on this platform and suggest
ways how to do it.

Take agricultural production. My
fear is, some of the figures are based
upon wrong data, which we know,
but which is not possible for the
Planning Commission to know. 1
suggest, therefore a fresh assessment
be made of the irrigated land, partial-
ly-irrigated land and non-irrigated
land, because the records will show
to everyone—we have seen it our-
selves in our own gareas many areas
“have been shown in the revenue re-
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cordg as irrigated whereas the irriga-
tion projects have gone out of re-
pairs or are not maintained or they
do not exist. They can be easily
known. They have given us the
figure, the total agricultural produc-
tion from the total cultivated area.

Shri Tyagi: There are sample sur-
veys. (Imterruption).

Shri Mahtab: The report can be
collected separately for the irrigated
areas, for partially irrigated areas and
for non-irrigated areas. If information
is collected separately on these lines,
then it could be known whether areas
which are showp as irrigated are
really irrigated or not. That is the
point.

In our constituencies, we know in
many placeg that the minor irrigation
projects have been executed, but
many of them have gone out of re-

pairs, Many of them have not been
executed at all. I am saying very
frankly.

There is another way by which,
what I said, can be verified. No State
budget—I throw out a challenge—
has made any provision for the main-
tenance and upkeep of the minor
irrigation projects. Show me from
any State budget whether, for the
minor irrigation projects which were
constructed from 1952 onwards, any
provision has been made for the main-
tenance and upkeep of those projects.
The Planning Commission does not
insist upon that. The State budgets
do not take notice of them, How am
I to believe that these projects do
exist or that they are still functioning?

Here, the minor irrigation projects
should not be confused with major
irrigation projects. The cost of minor
irrigation projects varies from Rs.
10,000 to Rs. 10 lakhs. Those very
small minor irrigation projects, T
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have no doubt, which have no pro-
vision for their maintenance and re-
pair, must have gone out of repairs
or are not functioning. Similarly,
take the irrigation works which were
being maintained. I can say it from
experience that in Orissa, West Ben-
gal, Bihar, and Uttar Pradesh, the
minor irrigation works which used to
be maintained by the big zamindars
in the zamindari areas are now com-
pletely out of repairs. They are not
maintained because the zamindaris
have been taken over by the Revenue
Departments and the Revenue Depart-
‘ments of these States are not provid-
ing money for the maintenance/up-
keep of the projects, Therefore, these
are all non-existent. From that point
-of view, the information on which this
calculation has been based seems to
be wrong.

Similar is the case with regard to
small-scale industries. If at gll it is
decided that small-scale industries
should be encouraged ang arrange-
ments should be made to tie up small-
scale industries with agriculture, then
a definite policy has to be laid down
and that policy shold not conflict with
the policy which is follcwed with re-
gard to this policy. 1 give g very
simple examp'e, about large-scale in-
dustries. Agitation is made in Parlia-
ment to make available sugar at the
cheapest rate possible and encourage-
ment is given to canegrovers and in-
centive is given to the sugar industry.
All these are done so that sugar is
made available at a cheap rate in the
village areas also. Along with this, the
manufacture of crystal sugar is also
going on in the panchayat block areas
with about a lakh of rupees as invest-
ment. The result ig that the price of
crystal sugar which s made through
village industries is gbout 40 per cent
higher than the price of sugar made
in factories, As a result all those in-
dustries have failed. (Interruption).

Some Hon. Members: Khandsari.
Shri Mahtab: We call it crystal

sugar in our parts. I do not know
what it is called here,
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Shri Tyagi: Khandsari,

Shri Mahtab: You go anywhere and
find this out. You wil] see how the
two things do pot fit in. With regard
to the large-scale manufacture and
with regard to the small-scale manu-
facture, the policies do not fit in well.
Similarly with regard to various other
industries; the policy followed with
regard to small-scale industries is dia-
metrically opposite to the policy fol-
lowed in regard to large-scale indus-
tries, Therefore, small scale indus-
tries are not progressing. The report
says that the progress with regard to

small-scale industries is not
satisfactory.  But they have not
given the reason, On the con-
trary, the report says that more

money has been spent on industrial
estates. I invite members here to go
and find out how the industrial estate
buildings are being used. In many
places, they are used for purposes
other than industry. That is happen-
ing everywhere. (Interruption).

Shri Surendranath Dwivedi: To
accommodate delegates to Bhubanes-
war session.

Shri Mahtab: Let us not go at a
tangent, but try to study why this is
happening. If the Planning Commis-
sion takes care to know why a parti-
cular result has not been achieved and
where the defect lies, they can know
it.

There is a tendency which is notice-
able in the report to pass on the blame
to somebody else. The Planning Com-
mission ihinks as if it is connected only
with the Ministries of the Govern-
ment of India. In my opinion, the
Planning Commission is connected
with the whole chain of administra-
tion beginning from the panchayats to
the Central Ministries. They must
fing out why the panchayat is not able
to do a job. It is not enough to say
that the State Governments did not
do it. The Planning Commission must
be in a position to say why the State
Governments were not in a position to
do it. The Planning Commision should
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80 deep into these things ang it is no
Use merely saying to us, Members of
Parliament, that the State Govern-
ments did not do it. There is no re-
Ppresentative of the State Governments
here to say why they could not do it.
They might say that it is because of
the fault of the Planning Commission
that they could not do it. They can-
not say that the panichayats could not
do it. The Planning Commission should
not have said that because the repre-
sentatives of the State Governments
and Panchayats are not here. As far
as I know, having some knowledge of
the working of administration from
down below, the whole matter should
be taken as one ang the Planning
Commission should take upon itself the
responsibility of studying the whole
matter from the panchayat gtage to the
Central Ministry stage. It is possible.
I know that many projects could not
be executeq because the sanction or-
der from the Government of India
reached the State Governments just
on the 31st March. How can it be
executed?

These are all problems of adminis-
tration. The Planning Commission
should go a good deal out of the way
to find out as to why many things are
not happening. Let us take the exam-
ple of land reform laws. So much talk
is there about the law not having been
given effect to in many States. We
must know the reason why it has not
been given effect to. The explanations
of the State Governments should have
been called for why the law has not
been given effect to. It was announc-
ed the other day that a Committee has
been appointed to find out and see that
the land reform laws are made in the
States and given effect to. I happen-
ed to be a Chiet Minister also and I
know it. I appeared before the com-
mittee of the Planning Commission
thrice on that account. There was a
committee for land reform; but it did
not do the job. Again to go back to
that committee stage is redundant. It
seems to me that nobody is serious in
the Planning Commission to give effect
1o what is decided upon.
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Shri Bhagwat Jha Azaq (Bhagal-
pur): Government js not verious.

Shri Mahtab: I do not know. The
relationship between the Government
and the Planning Commission aiso is.
mysterious.

Shri Tyagi: Wife and husband!

Shri Mahtab: I can only deal with
the report as has been presented to us
by the Planning Commission, If the
Planning Commission at any stage
finds that the Ministrieg in the Govern-
ment of India are not taking good care
of their recommendations, they ought
to say so frankly in their report that
they recommended such and such a
thing, but that has not been given:
effect to by the Government. In that
case, the Members can know where the-
defect lies. Ag the matter stands to-
day, we have no other course Jpen ex-
cept blaming the Planning Commis-
sion, because they have presented the
report in which they have blamed the
State Governments and the pancha-
yats.

Another most unreal thing is going
to happen again. It is suggested in the
report that whatever could not be done
under the block arrangement will be
better done under the panchayati raj.
I shudder to think what will happen
if such a hope is entertained here. Un-
til the Panchayats settle down, I do
not think the Panchayati raj is in a
position to undertake any large-scale
development in the States. To leave
the developmenta] work to panchayati
raj and be satisfled with that will be
another dangerous thing because it is
not possible for the Panchayats to do
the job. They have started their
career very recently. They must set-
tle down politically, They must set-
tle their own differences among them-
selves. What the relationship of the
political parties with the panchayati
raj will be is a matter of discussion
at the present stage. All these will
settle down in two or three years”
time.
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Then alone can we expect that pan-
chayati raj will do something tangi-
ble. To expect that the panchayati raj
will deliver the goods now will again
be a mistake. That is my humble
opinion.

With regard to the rest of the report,
I very humbly suggest to the Ministe:
of Planning and also, through him, to
the Planning Commission, that precise
details of all the porgrammes have to
be studied, examined and placed be-
fore us. If that is done, I think there
will be no scope for any difference
between the so-called capitalists and
socio-economists here in India, be-
cause here we are in the formation
stage where such an acute controversy
may not arise, in my opinion. Let us
proceed methodically and systemati-
cally so that we may achieve our ob-
ject. Today, again I repeat, this re-
port should not be considered very
lightly, because the report has arith-
metically proved that 80 per cent of
our people are poorer today than they
were in 1960. That being so, it is a
serious matter. Every one is feeling
it. Let us all see how that position
could be improved,

=Y gro ATo famY (Trarerier)
Iqeqe wREd, ¥ a9 AR ¥ wEEr
HIET FT T F GAT Y | qH @ R
s war area ¥ fram ¥ A€ fER
FTH FT WL FO W T A, IR
v § fF wade #Y g o =rfed,
TR ) T & ZAT i | wrw
R EfFImF fea ¥ g W
g & i #% waw o F febe 0=
T AT AR F 9gA FT IGH) q€ 9T
& g & | 7 TAAE AR AT gAfaES
Tt & 1 T 9 avee FafEr €
T 3 AT A T T EX AR F @
TF AT AF TIT I FT AT § AT
gz 9 ag frm IR 47 aa @ ) frw
TR 7 AT wwH TR w2
ad & A A & 1 A7 AF § fw o

¥ grodidmm § wg o wwfaat g
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g o e A w W
foa- g dar ¢ i wgr T e g8,
T FHY @, TE AR Frw TREE AT FA
¥ miwmM iy aR A qEE A
& &Y FE qF 7 A1 g @ e g g
g 5 WY ag saade &Y fHfearew
& & foad

o O AT g § T ¥ ag
AW M R | T I IR A
HaT gk fr A wm A Y L

=t WYo To waTAY : FIHT qUET FT
o R

st gro Ao faardY : Fwmw A
Fea fra A1 § 7 & quwan g fe s e
9 g99 § U9 gXl §, 9% AuEd 9
gt &

= HYo Fo ot : faeger 7t

Y gro ATo fomrdt : F1E QY 7
ar q F, D IR T fax fm e
TET FEL I § avlt aw F A7} aey
qrieat # fF St agwa ¥ ww dar @
g AMF FT FGl AT § |

&Y Ho To FEWY : WY agHT §
T A |
st gro Ao formret : aga wgwa ¥
ST I 919 AT & .. (Interruption.):
I heard Shri Masanj very patiently.
He must hear me also. When he gives

a kick, be should be ready to receive
kicks also.

Shri Bhagwat Jha Azad: Do not
give this logic every time. We have
already replied to that.

Mr., Deputy-Speaker: Order, order.
The hon. Member may leave it to me.
=Y ®Yo Fo FARIAY : WY ¥Y GIHE

¥ wg &, Yo & ¥ WE AW
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&t 3o ATo frardY : Fvaw @
fredt #33 € | Agww 9 sE A
F AT g N EST ¥ AN &1
gg ar fegmm T graw &

Shri Ranga: No, Sir.

st gro Ao forar @ ;. 7 FE A
ot T SN TG, FE FAG F I
A | TN T et o, Fegfaee
o & seEmfaee @Y & 99 g4 A
& o ®wfee B &1 gw W
agi W@ gy &€, &« A s
femmn w=r § i Far Sfaa & 21 Fa
T =1fgd | 3@ 3 A agEa q,
S aga a9 Igaq ¥ I mAr af

Ig 1 ALY qHA § g AW | 59 A
¥ feedt 3 ¥ feamdd) gaw At gy
FF Fae oo 7 F AW A 1T AT
@A 9« | 9 fearde &4 gnit, a7
A0 9w A ) AT & | SRR &
fr gu feurdd &1 & a9 T &
.gqr gt feardar € fF o 9 agwa
¥ qTg & 9 I¥ § T AW AR FE fw
g Ay @i A8 ¥ | =i a8 3fg
Fgl § @, ag & 7@ S o

o & A9 gwA §6 @4 A
TGAT 9EaT § | T 3% & f& gEdr
%R g€ £ | 9 wear e awg &
g% @1 FTCW AT AGT ATG QY AqWrdn
war 2, dfeq & swaa g f& fafa-
AT F Gea gL § W g 8A W
g€ & | e A AEQ fenfaed
g &  gawr  sfewEcme agl
D gFr g omm fE oA W @
@far | o Uadeawa qFe g, fow
qT 3w #1 SAfT F ARERR §, AR
fagay qww wr Y gHTQ AEAS
ZAFH  FT ¥E OVEE @, S H W AT
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[T fF a1t 2w ¥ fweas feardiie
F oAl #1 OF AT TS gE & 1 Afew
I =fadt #a1 g 1 ag W, @z
R gz & AR § 1§ wr
¥ @ ¥ uR Ag), qefad &
Tgl g A, SR W@ s
T fr v o frawd @,
e ¥ I safa Y vt @ 1 3w
wAafa & #m 7 o 1w 2w
F @hT S g, W gy wAgha fafaeex
¥ =, Arfwweq o N F FHIQ
g% gl W I, a9 aF # aq
AFEAATIEF o AL qbAT & | G A
Ter fedae ag § fr gwk 3w & aifewr
gEE AN F AR I T8 § AR
It fagwal #1 quwa a AT @y
F@ & | Tafay 97 S A Fa1 TG
& T § TwE Ay 9w & W) gdfay
gemEl @ gfa At g
o fFEt qaar F Afad ) uF T
qgaardl §, a1 grafe # q3E T A
ST §9aT 3 § IFT AT AAT &Y, AL
9% o oF Tgw A1 qEET AR
g 9% WX IHH § agF @71 Hw I9H
& ) 919 a9 da7 faer a1 a3 a
& 99 o g% fedae gT 7€ € a9 aw
o &1 gfeafaidee i AE @
AT |

JE7 wEE @ed A aredn, g
FF F ARE g &, WR Y A
o faar w1 & fay ag fod sos
gy #AtE g arfs s wia wd
Fefaza qIAUT & @b | Afed W9
Fgd & 5 <9 &1 oo FT @ |
FT & @Y fox ond #4711 g w7
ufaFeaT F1 g1 | 3 qEE A AT
ar #gy § @ e fad saF gara
FA1E 1 S AT FY gfeawr & IuaT sy
o g0 gfeaw W@ fF ogmw ag
som g WA
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=t fYo %o waAY : & Fzam F
f& qeat gifedz qiqw v

=t gro ATo oYy : s A &
it & 9 ¥ w9, a9 F qaer
@ ag faar fafsme & AR go @ 7@
qEAr ...

Shri Bhagwat Jha Azad: That is

Masani Plan,

=t go Ato famrd : g 2w #
CfrdedT ST #7 g9 § SATET T&W & |
# amar § f5 qom s § 9t i
g€ ¢ dY, ag foa A f5a anF
awg § @uq g w § W) Ay o
femmd gt wifed oY ag & &t ard |
ag AT g ara &, 9§ gaa fearar #gr
g afF ag 1 grewfos a8 2
% | gred ¥ 3T 45 g AWl A
AT}, ST B TATTAAT FAT &,
For IR FE gEr feewifafafay
e

o7 & gftrs J9T ad1 § T /7 FT
FB TN LT F A { FgAT ATRAT §
<q F1 qaow &, fwdr o qrfest §,
W F gF #AM F FHTAATET | AW F oy
foran foed & s1¢ % &18 aoarT @)
R FE FAAR G, qT O gUF & F
1 Y 17 fF I FAAR T ag FAT AT
¥ | 39 a1q & AR T AT Fiwg
FT ST AT § AT T AN F7 eqna
& fagre 1 argewe |t 3w Ay
YR AT FT A feemn & T wAy
@t A ot @ a7 @t qw9
drar fgemr & 0 oz @ L qigEwm
F AR I ) fFewm & @
ST ST &FaT g1 AR g &1
TR TfrweaT q¥ fedvs avA areAi #v
F&T & wo qqwe Afwa fagre § ag o%
q@eE § A faEe ¥ 9 3w ¥ feer
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o gaR ek & o 7 afore PR
= gfuF @ F@ § g A W
#faer gFw WY qgT FHE ) AR G
fergeata #1 9X HfaeT gAHw 3R T &
o i fagTe #Y 923 %o Yo Ao G0 § |
fagre & weft forelt <o &1 AEY &
agr w9 § sara farew s &
Afeq w0 § T F agEar ¥ faq
U E | ;T G 5 R, T W
g8 T 39T == § fagre § #7€ a9
SR FT FT7 ALY GAT | IAILT AT
a9 Afed 99 ¥ fagre ¥ sfaiom § 1
wez 4t faeft | wrey S A 97 fF
fagre & §, fe g TEawm g A F
e & fgars | qg @ e
@ g 1 gErd A AN TwE
St § ot fo6 fergeara &7 @@ SroTeE
¥ m=ut §, afF 9% wm § @ A
T 1 QAT Y wafy I9 A agr o T
g | T@ wNafa § FAAR AW A9
Tt g awd AT fargeama &1 ) ga
gerar ¥ g Hor At aFa & |
ag it @i &1 foe o g foe
& 3u¥ wry AG fF fagre § segee-
T¥e O ¥ ¢ TAT§ | TF T TG FTCA
& | 1 fagme § sAurATHe a7 | ¥
T FY @I FF qA9 & g 5 39 A
7T gaT ¢, 99 ¥ watas qunaa & ok
Y5 g TE YA AL | F @A F AT
A e & A1l § i FEar
TH 19 qX A9 N | IO I A
g1 A ff Y FEee fewn § w€@ A
H3Z FT T | AfEA AT a1 79T ag
Wt & f fred a2 a3 fafsie 918 a8
ZTeT T g1 a1 Srafwar a1 gy, 97 ¥
wrfee gadt sz ¥ fage # 4@ &
& qrT o fag & ®WA § AfETE
e gerdt sz T gu E | I A
T $4 gErdl ST RATGIAT G | T A
fagre & =it #1 sy Ifera fgear IaFT
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[* gro AT faarY]
frar oifed ag =Y faoran 1| qut
& % g da §, gt T g T
W&l & 5 &g ST AT FT &R |
I F AT A AT § ST T s ag
& wifwe gad serg a9 & 39 fow 9w
1 39 & g 78 Qan

ot q¥ : 757 w3 A WY A feafa
2

An Hom, Member: We sympathize
with you

&Y ZTo ATo frrd : s o
ute #fggm,  fage 7 g
& T § FifE F 37 FT A=A E
17 hrs.

gl qF FAUTATIHE FT §IATA &
T T faet AT wfegat ¥ g a7
ifrmamMaANaaT T H
W AT IGTANS & 1 F AT HT AT
g, gagraw areq, v fael o Sy
¥ = AT, WY 3G AT ¥ Fag ara
&% 2 fr mfrs feear fagre #71 8, 9200
fagre #T A Qoo @A TN FT )
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AfFT Yoo o ¥ FyT FT  AVFFedl &1
o oy e @ fagre & Sor 99
7 g7 T AR w9) fae. oy | ate
¥ oTT gEL T FT A AT wETE HY
F Hifsg

oY WETH §) e, aEm F ogw
I qFT & 5 98 93 WFRw q 4@
7 fagrdr awr g A |

ITeA AENAT - TT HT TH |

Y gio Ao famy: Y " o
a7 € faaz w17 @t

IqIeqy wERd ¢ o7 &1 fyAE |
g ®T ARG 3 a1 WA GH FT

sfife

=Y gio ATo fard} : AH AW A
7 @i faqe @rfzw

TR WEAD © AT WG S A
|

17.01 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Friday,
December 6, 1963/Agrahayana 15,
1885 (Saka).



